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Development and Cooperation (Shri 
Annasahib Shinde.): (a) about 9:2 
lakh tonnes from 1st November, 1966 
to 30th April, Ul67. 

(b) A statement showing the prices 
a� which the Corporation has purchas-
1!(1 different varieties of rice from the 
various States is placed on the Table 
of the House. [Placed in Library. 

See No. LT-446/67]. The Corpora
tion does not sell rice in retail to 
consumers. The retail prices are fixed 
by the respective State Governments 
and are based on the cost of rice 
:received from all sources including 
internal purchase. It is difficult to 
isolate the retail prices or the varie
ties of rice purchased by the Food 
Corpora,tion of India. 

Grants for Reclamation of Unculti
- vated Land 

891. Shri Randhlr Singh: Will the 
Mini'Ster of Food and Agriculture be 
pleased to state: 

(a). whether Goverrunent pro!)Ose 
to enact an Agriculture Act on 
·u.K. pattern providing special grants 
:per acre to farmers for reclamation 
of uncultivated land in order to 
augment food production in the 

•country and give special incentive 
to farmers; 

(b) if not, the reasons therefor; 
:and 

(c) if so, from which date? 

The Minister of s.�te \n the Minis
try of Food, Agriculture, Community 
Development and Cooperati0n (Shrl 

Annasahib Shinde); (a} No, Sit. 

(b) and (c). The question of enact
ing an Agriculture Act on U.K, Pat
tern for providing special grants to 
the !armers for reclamation of unculti
vated lands has not been examined. 
However, Govermnent of India and 
·state Governments are already pro
viding assistance for the reclamation 
·of Governments waste lands primarily 
-for the resettlement of landless agrl
,cultural labourers. Under this scheme 
.assistance is given subject to a maxi
mum of Rs. 300 per acre which ii 
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borne by the Centre and the State 
Government'S on 50·50 basis. Besides, 
S.tate Governments also provide as
sistance for the terracing and recla
mation of land where s1ubsidy to the 
extent of 25-50 per cent. is provided 
anct the remaining amount is recover
ed on easy ter� over a number of 
years. Further, assistance ,to the 
farmers for land reclamation is also 
available from the Agricultural Re
finance Corporation. Schemes to re
claim and develop about 1 · 3 million 
acres at an estimated cost of R'S. 30 
crores have been sanctioned, The 
target':! of Fourth Five Year Plan for 
land reclamation fixed are 2 ·5 million 
acre� for the schemes other than those 
financed by Agricultural Refinance 
Corporation. 

Cattle Slaughter House 

892. Shri Randhir Singh: Will the 
Minister of Food and Agriculure be 
pleased to state: 

(a) whether it is a fact that a 
Cattle Slaughter House, Essex 
Farms (Private) Ltd. by name, is 
being constructed wi'th the financial 
help and patronage of the Central 
Government at 17·th Mile G.T. Road 
near Delhi State border; 

(b) whether it is a fact that Local 
Gram Panchayats, Block Samiti, 
Zila Parishad and the Sub-Divi
sional Administration have opposed 
the establishment of this slaughter 
house; 

( c) whether it is also a fact that 
all poli.tical parties and social and 
religious organisations•have strongly 
opposed this on the plea that it 
injures the religious sentiments of 
the local population; and 

(d) if so, the steps which Govern
ment have taken to annul the 
establishment of this slaughter 
house? 

The Minister of state in the Minis
try of Food, Agriculture, Community 
Development and C-00perati0n (Shri 
A.nnasahib shinde) : (a) to ( d). There 
is no proposal with the Government 
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of India far financial w Wuei for the 
■aid project.  Tbe Delhi Administra
tion and the Delhi Municipal CorpOTa- 
tion, -who were consulted, have  aim 
no information about it. Information 
ia being collected from the Govern* 
meat ol Haryana and will be placed on 
the Table of the Howe os soon as it 
is received.

National Parks

893. Shrl Swell:
Shri Bedabrata Barns:

Will the  Minister of  Food and 
Agrfcaiturv  be pleased to state:

(a) the number of National Parka 
which are in the  country and their 
names and locations;

(b) the criteria for declaring  in 
area as a National  Park and  the 
assistance rendered to it by Govern
ment; and

(c) whether it is a fact that Kazl- 
sanea, the home of the World-famous 
and rare one-horned xWnoceros,  has 
not yet been declared  a  national 
park?

The Minister of State in the Minis
try of Food, Agriculture, community 
Dmkvoent and Cooperation  (Shri 
Anna sahib Shinde):  (a) There are
three National Parks in the country, 
names and locations are:

1. Corbett National Park in Uttar
Pradesh.

2. Kanha  National  Park  In
Madhya Pradesh.

3. Shivpuri  National  Park  in
Madhya Pradesh.

(b)  National parka are defined aa 
areas *Dedicated by statute for  all 
time to conserve the  scenery  and 
natural  and  historical  objects  of 
national significance, to conferva wild 
Ufa therein and to provide for  the 
enjoyment of the same in such manner 
m& by such means as will leave them 
unimpaired fur  the  enjoyment  of 
fitful* generations, with such xnodi- 
teattoni  as  local  cnoriltteaa  may 

dSHiawT.

As Wild Ufa ia a State sdb}eet,tt* 
legislation for the creation of pfttfci it 
to be enaoted by the Legislatures of
the States concerned.

Hue development of National Parks 
ean be included under the  Scheme 
‘Nature  Conservation’ in the  State 
Sector and the pattern of agintanee 
for all State schemes in <the Fourth 
Plan is 30 per cent loan and 20 per 
cent, grant.

(c)  Kaziranga has not yet  been 
declared a 'National Park’.

Aerodrome la Gwalior

IM. Shrl Atam Das: Will the Min
ister of Tourism and Civil Aria tin
be pleased to state:

(a) whether there is a proposal to 
construct  a  civil  aerodrome  at 
Gwalior in Madhya Prmdeah; and

(b) if so, when it  will be cons
tructed?

The Minister of Tourism and Civil 
Aviation (Dr. Karan Slack): (a) and
(b). There is no proposal to construct 
a civil aerodrome at Gwalior.

Development of Delhi Villages with 
Financial Aarisianee from Ldbeaen

SIS. Shri Atam Daa:
Shrl Mohaa Swamp:

Will the Minister  of  Vaad and 
Agrleolture be pleased to state:

(a) whether it is a fact that  the 
tbree villages of Delhi State are pro
posed to be developed witti tha Unso
cial assistance from  the  Lebanon 
Government;

(b) if so, the nature of the propos
ed development;

(c) whether any  such assistance 
has  been  received  from  other 
countries tor Uve  development 
villages in Madhya Pradesh; aad

(d) if so, the details thentQ

no Mttstor of State 
try el




